
 239  Bills  Introduced

 [श्री  नाग  रा०  पाटिल]
 प्रौढ़  केन्द्र  सरकार  को  इस  कालेज  की  तथा-
 पना  करने  में  महाराष्ट्र  सरकार  की  मदद  करनी

 चाहिए,  ऐसी  मैं  मांग  करता  हूं  ।

 1st  5  hrs.

 CONSTITUTION  (AMENDMENT)
 BILL*

 (Amendment  of  article  74  and  insertion
 of  new  aiticles  74A,  74B,  etc.)

 SHRI  HARDAYAL  DEVGUN  (East
 Delhi)  :  I  beg  to  move  for  leave  to  introduce
 a  Bill  further  to  amend  the  Constitution  of
 India.

 MR.  DEPUTY-SPEAKER
 tion  is  :

 “That  leave  be  granted  to  introduce  a
 Bill  further  to  amend  the  Constitution
 of  India.

 The  motton  wos  adopted

 :  The  ques.

 SHRI  HARDAYAL  DEVGUN  ad
 introduce  the  Bill.

 CONSTITUTION  (AMENDMENT)
 BILL*

 (Insertion  of  new  articles  23A,  23B
 and  23C)

 SHRI  HARDAYAL  DAVGUN  :  I  beg
 to  move  for  leave  to  introduce  a  Bill  further
 to  amend  the  Constitution  of  India.

 MR.  DEPUTY-SPEAKER
 tion  is:

 :  The  ques-

 “That  leave  be  granted  to  introduce
 a  Bill  further  to  amend  the  Constitution
 of  India.’’

 The  motton  was  adopted.

 SHRI  HARDAYAL
 introduce  the  Bill.

 DEVGUN  :  I

 AUGUST  14,  570  240

 CONSTITUTION  (AMENDMENT)
 BILL*

 (Substitution  of  article  370)

 SHRI  HARDAYAL  DEVGUN  :I  beg
 to  move  for  Icave  to  introduce  a  Bill  further
 to  amend  the  Constitution  of  India.

 MR.  DEPUTY-SPEAKER
 tion  is:

 “That  leave  be  granted  to  introduce
 a  Bill  further  to  amend  the  Constitution
 of  India.’

 The  ques-

 The  motion  was  adapted.

 SHRI  HARDAYAL  DEVGUN  :  I
 introduce  the  Bill.

 CONSTITUTION  (AMENDMENT)
 BILL  Contd.

 ‘Amendment  of  ai  ticles  330  and  332)

 MR.  DEPUTY-SPEAKER:  The  House
 will  now  take  up  furiher  consideration  of
 the  following  motion  moved  by  Shri  Suraj
 Bhan  on  the  3lst  July,  3970  :—

 “That  the  Bill  further  to  amend  the
 Constitution  of  India  be  taken  into
 consideration.”
 Shri  Molahu  Prasad  was  on  his  feet  on

 the  Jast  occasion.  He  is  to  resume  his
 speech  today,  but  the  hon.  Member  is
 absent.

 श्री  रब्बुल  नौ  डार  (गुड़गांव)  :  उठा-
 व्यय  महोदय  यहां  सिवाय  बाबू  जगजीवन  राम
 जी  वो  और  स्ीबेया  जी  को  छोड़कर  के
 जितने  भाई  बहन  है  उनका  कहना  यही  है  कि  :

 यही  कातिल  यही  शाहिद  यही  मूसिर  ठहरे  ।
 अ्रकरवा  मेरे  कर  न  खून  दावा  किस  पर  ॥

 उनका  कहना  यही  है  कि  मुद्दतों  से  महात्मा
 गांधी  जी  ने  ओर  उनसे  भी  पहले  ऋषि  दया-
 नन्द  जी  ने  अपने  हिन्दू  भाइयों  श्रौर  बहनों  की
 तवज्जह  इस  तरफ  दिल  कि  वह  देश  जिस
 देश  ने  सारे  दुनिया  को  आत्मा  और  परमात्मा
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